Title: Demand to provide relief to the rain affected people of Thane district of Maharashtra.
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It says: *

*Expunged as ordered by the Chair

SHRIKIRIT SOMAIYA (MUMBAI NORTH EAST): Unless and until the notice is issued to the Minister, how does it
become part of the record? The Minister has not received the notice. It should not be allowed. It cannot be
allowed....(Interruptions)
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*Expunged as ordered by the Chair
MR. SPEAKER: | have removed this from the record please.



